
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALANO, MIZORAM AND ARUNACHAL PPADESH)

No.Hc.vrr-87/199 st] ? 2t te

From Shri Kaushik Kumar Sharma,

It.Registrar (Vigilance),

Gauhau High Court,

Guwahati.

To,

Ref:-

Sub

Shri Imtiaz Ali,

District and Sessions ludge,

Goalpara. -+l
Dated Guwahati, the 2 S mgust, Zozr'

Station leave Permission.

Your letter No. DJG /5242 Dated at Goalpara the 24s August, 2021'

Sir,

With reference to the above, I am directed to inform you that your

prayer for station leave Permisslon, with your official Yehide' at your own

co6t, ftom 26.Oa.2O21, after office houts, till the morning of 31'08'2021'

has been granted. Further, the Additional District & Sessions ludge' Goalpara and in

his abs€nce the next senior most Judicial officer available at the station will remain in

charge of your Court and office in your absence'

Yours faithfullY,

sd,l-

JT.REGISTRAR ruIGILAI{CE)

Memo No.Hc.vrr-87ltgsq llzl /A, dated 29'8 tay1

Copy to:

t /, The Project Manager, Gauhati Hiqh couft'

,\,

]T.REGISiTRAR ruIGII.ANCE)

?b


